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SHIPPING- - AND TRANSPORT (SHRI 
IQBAL StNGH) : {al to (c:. The informa" 
lion required is being collected and will be 
laid on the Table of the Sabha, when 
received. 

. Materllli supplied for Construction of 
Natior.al Hi~.hwilYs 

2907. SHRI D. N. TIWARY : Will the 
Minister of SIJIPPING AND TR:\NSPORT 
be pleased to s!ate : 

(a) whether there is any Central Agency 
to check the quality of quantity of material 
supplied for the cODstruction of National 
Highways; 

(b) if so, whether t he material suppiied 
for Nat ional lIighwav "u. 28 (:-':LlIV lateral 
road) fallinr in tl.e District of S:,rJD ;Uihar) 
has ever becn cheeLed hy any Central 
Agency; and 

(e) whe:her Government are aware that 
material supplied for thi, road was of much 
lower quality and el'en k" in quantity? 

THB DFPUTY MINISTER IN THE 
DEPARTMENT OF I'ARLlAI\IENTARY 
AFFAIRS. AND I', TilE MINISTRY OF 
SHIPING AND TRANSPORT '.S~IRI IQUAL 
SINGI:) : 1.'1) Though the Central Govern-
ment is responsible for. Ihl' improvement and 
maintenance of National lIighways, the 
works are cXeciJted throllph the ag,ncy of the 
State Governments in \\-hose jllli ... dkrion the 
parlicular Nation,,1 H;gh""y lies. The 
Sta~c Go\'crnmen!s have lheir own Puhlic 
Works Deportments for coII,truCiion anJ 
maiDtenan,·c of all road, including National 
Higbways in their juri><kti"Il. They have 
their own arrangements ror c:lccking the 
quality and quantity of ",aterials ,upplied 
by the contractors according to the specifi-
cations Bnd terms of the contract. As such, 
there is no separate Central Agency to check 
tit\! quality or quantity of mateIial supplied 
for .the conslruction of National J-Hghways. 

(b) ~o, Sir. 

(c\ The Bihar Public Works Department 
have intimated that whenever substandard 
materials were supplied. these we,e rejected 
by.the Slate Pub:ic WOlks Department and 
not paid for, they have accepted the materi-
al. as per aClual mcasllrcm~Dts aod there bas 
been no incident of supply of materials in 
leas C\lUlUltity. 

foreign Mllllon,ri .. In AlII. 

2908. SHRI K. P. SINGH DBO : Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

\a) whether it is , fact that the Govern-
ment of Assam have asked the foreiga Milli-. 
onaries in Lakhimpur District to leave the 
State; 

(b) whether the activities of thele Miss:. 
ionarie. have been found anti-Indian; 

(c) if so, the aClivities in which thess 
I\I;,sionaries were engaged; and 

(d) if answer to part (b) is in the nega-
tive, the reasons for their CKl'ul.inn from 
Ihe Stale of Assam? 

THE MINISTER OF STATE IN THE 
MINISTRY OF I-IOME AFFAIRS (SHRI 
VIDY A CI-IARAN SHUKLA): (al Somo 
foreign missionaries ill Lakhimpur have been 
asked to leave Assam. 

(b) No, Sir. 

(e) Docs nOI arise. 

fd" For considerations of security. 

AU.lled Demolition of Mosques In· 
Jdgah Area, DeIhl 

2909. SHRI YASHPAL SINGH: Will 
the Minister of HOME AFFAIRS be pleased 
to slate: 

(a) whether Central Government was 
consulted before certain mosques were 
d<molished in Jdgah area of Delbi ; and 

,b) if so, what advice was given 10 the 
nelhi Administration? 

TilE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : faj The 
Central Government were not coDlulled by 
the Delhi Municipal Corporation in reprd 
to the demolition "peralions in tho Idph 
area. 

(b, Doe. not. 

Su .... , Dnd Esca ... t ........... In Orl •• 

29tO. SHRI CHINTAMANJ PAN!- _ 
GR,,"I : Will the Minister of EDUCATION 




